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Sir, another interesting aspect is that Naddaji was very vocal with regard to the
democratic principles and the importance of parliamentary democracy. Naddayi, you
passed an Amendment in this House in the absence of the Opposition and that
Amendment has helped you to start this project. If you are very serious about the
democratic process of this country, you would have involved not only the Opposition
but also the Governments at the State level.

Even in Guijarat, this is going to be an issue and you are going to soon meet
with resistance from Gujarat coastal belt too. Sir, please appreciate the fact that
Kerala has got ecologically fragile system and cyclones and tsunamis. There have
been studies which say that such unmindful mining can cause cyclones. And further,
let us understand that eight cyclones happened in Indian Ocean in 2023 ...( Time-bell
rings.)...

MR. DEPUTY CHAIRMAN: Time is over. ... (/m‘errupz‘/ons)... Even if | allow you, that will
not go on record. ..(Interruptions)... It is automatically built-in ...(Interruptions )...
Please John Brittasji, you are a very senior Member. ...(Interruptions).. Nothing is
going on record.

The following hon. Members associated themselves with the matter raised by
the hon. Member Dr. John Brittas: Dr. V. Sivadasan (Kerala), Shri Jose K. Mani
(Kerala), Dr. Fauzia Khan (Maharashtra) and Shri P. P. Suneer (Kerala).

Now, Shri S. Selvaganabathy; Request for four lane highway between
Tindivanam and Krishnagiri connecting Puducherry and Bengaluru.

Need for four lane highway between Tindivanam and Krishnagiri connecting
Puducherry and Bengaluru

SHRI S. SELVAGANABATHY (Puducherry): Mr. Deputy Chairman, Sir, | congratulate
the hon. Union Minister of Highways for the excellent road connectivity established
between important cities of India. One such plan of National Expressway NE7 from
Chennai to Bengaluru with a distance of 258 kilometers will be covered in a record
time of two-and-a-half hour journey. The total project cost which is Rs.18,000 crores,
is nearing completion. This is most welcome. The highway from Krishnagiri to
Bengaluru is a link between Puducherry and Bengaluru highway. At present, the road
connectivity from Krishnagiri to Bengaluru, via Hosur, is a six-lane road, whereas, the
National Highway NH-66 from Krishnagiri to Cuddalore, via Puducherry, is expected
to be connected by four-way lane highway. But the 187-kilometer link between
Tindivanam and Krishnagiri is a two-lane road, which is a busiest road connecting
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Tiruvannamalai. It is a pilgrimage center. Due to the two-lane road connectivity, many
accidents are taking place, especially, during the night time as many number of
passenger vehicles, buses and lorries are using the said road to transport people and
cargo movement from Bengaluru to Puducherry, via Krishnagiri. Considering the flow
of traffic in this region at that time itself, the Government would have planned to lay a
four-lane road in between Tindivanam and Krishnagiri; it has been failed. Puducherry
being a tourist destination filled with a French essence, lot of tourists from Bengaluru,
Mysore and many places from Tindivanam are finding it very difficult to reach
Puducherry and back more comfortably and safely. Especially, during the weekend,
the entire road between Tindivanam and Krishnagiri are flooded with tourist vehicles
and omnibuses to reach Puducherry at the weekend. Further, the Government of
India is also planning to set up a port under the Sagarmala project. It is open course
for cargo transport from Puducherry to Bengaluru and various places in Tamil Nadu.
In this background, with the available road connectivity, it is totally impossible to
handle the situation considering the flow of traffic. The only solution to address this
problem is to convert the two-lane road from Tindivanam to Krishnagiri into a four-
lane highway. Then only it will ease the traffic flow and reduce the running time more
considerably. ...(Time-bell rings.)...

MR. DEPUTY CHAIRMAN: Thank you. It is over now. Now, Shri M. Mohamed
Abdulla, not present. Shri Neeraj Dangi, not present. Dr. Ashok Kumar Mittal;
Demand for amendment in Table of Precedence to accord higher precedence to
MPs.

Demand for amendment in Table of Precedence to accord higher precedence to MPs

S1. 3red PAR Fiel (45719): ITFHMRT F8Id, 39 91 Udh Agdqol Je IR
It DT JGAR (ST B, Sl FHG 3R AN iG] B TRAT 3R YsT 4 1 81 /R,
HRT WRBHR §RT Table of Precedence I TRAT 8, ST e HICidbla Gl &, OTaH
TS, THTATST, MLCs 3R ARG HIRT DI folee fham ST 81 7eiey, Mo
& &7 S gl 2, IHH W&l $I 21d W 1R 91 71 21 I 849 dfdedel o dl
554 T 4R &, i Geb b H Ueh A SITT UG 4T 3 &

HBIGY, BRI dld FHT HI U FIAS TaNel 25 ARG AN Bl AR I FHT Bl
S 60 oG ANl Bl RUSic Rl 81 IgUld & gA1d H, SeideRd dletol H 50
yfererd dle |iRIGl & BId € 3R SURTE Ul & go1a # 100 Uirerd dle |iviel & 81 &l
AfaeT & qaride gGr w31 b1 gAd | ARGl gIR1 8l {1 Srdn 81 dforetfed &
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